central Administrative Tribunal
Princival Bench

On-2448/20032
New Delhi this the 23rd dav of Cctober. 2003

Hon’ble Shri V.K. Majotra. Vice-Chairman (A)
Hon’ble Shri Shanker Raju. Member (J)

L. Shri Narender.
s/¢o Shri udav Sinah,
R/0 2%9. Pratap Khand.
Vishwakarma Naaar .
Delhi~110095.

2. Mr. Himmat Sinah Neaqi.
S/0 Shri K.S. Neai.
R/0 21/1. East Guru Angad Naaar
Road No.4.
Delhi 11009%.

Z. Mrs. Java Jetlev.
w/0 Shri kamal Jetley.
R/0 77/266. Sec. 1.
Gole Market. New Delhi.

4. Mr. Yoaesh Kumar .
s/o Shri Davendra Kumar.,
R/0 404. Saraswari Avartment.
sector-4. Vaishali.
Ghazliabad (U.P.).

S. Mr. Rakesh Rawat.
s/0 Shri Trilok Sinah Rawat.
R/0 98. 1.T. Colonv.,
pitampura. Delhi-110088.

6. Ms. Kanchan Bala.
D/o0 Shiri Wazir Chand.
R/o0 N-58. Chanakva Place 11.
New Delhi 110058.

7. Mr. Mohd. Yasin.,
570 Shri Saahir Ahmad.
R/0 403. Sharda Apartment.
Sector—4. Vaishali,
Ghaziabad (U.P.).

8. Mrr. Harish Kumar
s/0 Shri Dharam Pal.
R/0 M-95. G.S. Apartment.
Sector-1%. Delhi-110085.

9. Mrs. Meena Bhardwan.,
s/o0 Shri Saniav Bhardwai.
R/0 33-G. Pocket 4. Phase-I.
Mavur Vihar. Delhi1-92.

10. Mr. N. Radhakrishna.
s/0 Shri M. Sriramamuirthv.
R/o &7-A., Room No.13.
GF . Prahlad Sinah Tokas.
Opp. Canara Bank. Munirka.
New Lelh1-67.

b



11. Mr. Mahesh Chand. N

/0 Shra Kushi Ram. :

R/0 C-%4% New ashok Nawar .

Delhi~1100%6.
12. Prvender Kumai-.

370 Shri Nahar Sinch.

R/0 RZ 10%0¢, Gali No.b/ &,

Haln Saaqarpuir.

New 0=1hi-11004¢.

~applicants

(Bv Aadvocate: shri K. Venkataraman?i

vVersis

1. Union of Indi1as
Throuah the Secretarv.
Department ot Revenug,
Ministry of Finance.
Government of India.
Nor th Block . New Oelhi.

2. The Chairman.
Central Board of Lirect Taxes.
Minicstrv ot Finance.,
Government: of lnvia.
North Block. New Delhi.
The Director.
Directorate ot Oruanisation &
Manaaement services (DOME) .
Central Bosrd ot Direct Yaxes.
Department of Revenue.
Ministirv of Finance,
sovi. of Indra. Behind Hyvat Reaencv.
R.K. Furam., New Lelhi.

4. The Chief Commissioner of Income Tax.
0/0 The Chiet Commissioner
ot Income Tax. Central Revenue Butldina,
Indira Prastha bstate. New Delhi.

A

~Respondents
(Bv Advocate: Shri vV.P. Uppal)

ORDER (Oral)

Hon’ble Shri V.K. Majotra. Vice-Chairman (A)

Learned counsel ftor applicants stated that
respondents  have now passed final orders dated
71.10.2003 therebyvy  annullina his promotion with
tmmediate effect. Conseauentlv. he seeks to withdraw
this application with libertv.

sy
A -

ivw dismissed as withdrawn with libertv.
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(Shanker Raiul (V.K. Maiotra)

Member (J) vice-Chairman (#)
o






